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NOTIFICATION  

 
 

After joining of new Technical Member (P&NG), on the Orders of Competent Authority, 

Court-II Bench (P&NG) comprising of Hon’ble Mr. Justice R.K. Gauba, Judicial Member 

and Hon’ble Shri Ashutosh Karnatak Technical Member (P&NG) has been constituted. Now, 

in order to streamline the distribution of the matters between Court-I Bench (P&NG) and 

Court-II Bench (P&NG), the Competent Authority of the Tribunal is pleased to transfer the 

matters mentioned in the list enclosed to Court-II Bench (P&NG). 

 

This notification issues with the approval of the Competent Authority of Tribunal. 

 
 

         Sd/- 
Dr. Ashu Sanjeev Tinjan 

Registrar 
 
 
 
Copy To:  
 

1. PPS to Hon’ble Chairperson, APTEL, New Delhi 
2. PPS to Hon’ble Members, APTEL, New Delhi 
3. Energy Bar Association, APTEL, New Delhi 
4. Notice Board/ Website.  
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S.No. A.No. Cause Title NDOH Remarks 

1 292/14 
(P&NGRB) 

Gujarat Gas Company 
Ltd.Vs. P&NGRB 

17-07-2020   

2 122 of 2015 GAIL Gas Ltd. Vs. Petroleum 
& Natural Gas Regulatory 
Board & Ors. 

19-08-2020 Batch 122/15 & 
125/16 

3 172 of 2015 Bharat Petroleum 
corporation Ltd. Vs. 
Sabarmati Gas Ltd. & Ors. 

10-07-2020 Batch 105/15, 
172/15 & 
227/15 

4 227 of 2015 Gail India Ltd. vs. Sabarmati 
Gas Ltd. & anr. 

10-07-2020 Batch 105/15, 
172/15 & 
227/15 

5 125 of 2016 M/s. Sanwariya Gas Ltd. vs. 
PNGRB & ors.  

19-08-2020 Batch 122/15 & 
125/16 

6 131 of 2016 Gail (India) Ltd. vs Sravanthi 
Energy Pvt. Ltd. & anr. 

10-07-2020 Batch 131/16, 
132/16, 133/16 

7 132 of 2016 Gail (I) Ltd. vs. Gama 
Infraprop Pvt. Ltd. & anr. 

10-07-2020 Batch 131/16, 
132/16, 133/16 

8 133 of 2016 Gail (I) Ltd. vs. Beta 
Infratech Pvt. Ltd. & anr. 

10-07-2020 Batch 131/16, 
132/16, 133/16 

9 DFR 1184 of 
2016 

Hindutan Petroleum 
Corporation Ltd. vs. PNGRB 

28-08-2020 Remand Back 
from SC 

10 266 of 2017 GAIL India Ltd. vs. PNGRB  10-07-2020   

11 267 of 2017 GAIL India Ltd. vs. PNGRB  10-07-2020   

12 133 of 2018 GSPL India Gasnet Ltd. vs. 
PNGRB 

28-08-2020   

13 134 of 2018 GSPL India Gasnet Ltd. vs. 
PNGRB 

28-08-2020   

14 25 of 2019 KEI -RSOS Petroleum & 
Energy Pvt. Ltd. 

10-07-2020   

15 244 of 2019 BPCL VS. PNGRB 10-07-2020   

16 254 of 2019 Petronet MHB Ltd. vs. 
PNGRB 

10-07-2020   

17 DFR 2427 of 
2019 

Gas Transmission India 
Private Limited vs. PNGRB 

19-08-2020   

 
 
 


